68 Written Answers [RAJYA SABHA] to Unstarred Questions

Delay in Development Projects in Maharashtra

2042. SHRI PITYUSH GOYAL: Will the MINISTER OF ENVIRONMENTAND FORESTS
be pleased to state:

(a) whether it is a fact that various development projects in Maharashtra have been
affected due to delay in transferring forest land for the required project;

(b) if so, the details thereof;

(c) whether Government has looked into the matter;
(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENTAND FORESTS
(SHRIMATI JAYANTHI NATARAJAN): (a) No, Sit The proposals secking prior approval
of the Central Government for diversion of forest land for non forest purposes under the
Forest (Conservation)Act, 1980 and rules made thereunder are generally processed without
delays.

(b) to (¢) Do not arise.
Research on Wildlife

2043. PROFE SAIF-UD-DIN SOZ: Will the MINISTER OF ENVIRONMENTAND
FORESTS be pleased to state:

(a) whether it is a fact that research on wildlife science needs permission from the
Ministry; and
(b) if so, whether the Minister would agree that the laws on the subject are ambiguous

and needs reform; and

(c) if answers to parts (a) and (b) are in the affirmative, whether Government would
consider to initiate reform process in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENTAND FORESTS
(SHRIMATT JAYANTHI NATARAJAN): (a) No, Sir However, prior permission of the Central
Government is required in case the scientific research involves hunting of any wild animal
specified in Schedule-I of theWild Life (Protection)Act, 1972.

(b) No such ambiguity has been brought to the notice of the Ministry
(c) Does not arise in view of (a) and (b) above.
National River Conservation Authority

12044, SHRI PRABHAT JHA: Will the MINISTER OF ENVIRONMENT AND
FORESTS be pleased to state:

+ Original notice of the question was received in Hindi.



